-

185

Calling Attention re.

SHRI V. GOPALSAMY: Sir, the
point I made on the floor of the House
or. that day was. .. (Interruptions)

SHRI R. MOHANARANGAM: It

is a theft. (Interruptions) It is a
thelft.

MR. DEPUTY CHAIRMAN: Nothing
will go on record now,

SHRI V. GOPALSAMY: Sir, ***

SHRI BHOLA PRASAD:.
Sir,***

SHRI V. GOPALSAMY: I am not
going to make any aspersion, I want
a CBI probe into the incident because
the- subject comes under the Concur-

rent List. (Interruptiong). They are
misleading the House. (Interrup-
tions).

MR DEPUTY CHAIRMAN: Mr.
Jaswant Singh, please. Do not re-
cord anything. Yes, Mr. Jaswant
Singh. :

SHRI V. GOPALSAMY: *

SHRIMATI NOORJEHAN RAZA-

CK (Tamil Nadu):*
SHRI R, MOHANARANGAM:*
SHRI U. R. KRISHNAN:*

MR. DEPUTY CHAIRMAN: Don’t
recorg anything. Yes, Mr. Jaswant
Singh, you read the notice (Inter-
ruptions). I will not permit any-
pody. I tell both of you that in future
I am not going to allow you anything.
You have already taken 20 minutes.
(Interruptions). This is not proper.
1 have been quite liberal but I am
sorry to say that both of you have

wasted 20 minutes for nothing.
(Interruptions). 1 will not allow any
of you. (Interrup:ions).

SHRI PILOO MODY (Gujarat):
Even i” {wo wrongg are being comamit-
ted for which we may have sympathy
with you, there is no reason why you
should commit a third wrong. (Inter-
ruptions) :
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SEVERAL HON. MEMBERS: *

MR. DEPUTY CHAIRMAN:
Nothing will go on record, Mr. Gopal-
samy. You have taken 20 minutes,
You should be ashamed of this. Yes,
Mr. Jaswant Singh, reaq the notice.
Let me go ahead with the Business
of the House. (Interruptions). Do
not record anything.

SHRI U. R. KRISHNAN: *
SHRI V. GOPALSAMY: =
SEVERAI, HON. MEMBERS: *

MR. DEPUTY CHAIRMAN: No,
no, nothing will go on record, May I
request you and other Memberg that
I have always alloweq and accom-
modated both the parties ang other
Members and I will be doing so in
future also, but my only request is,
you kindly go through the record?
When I have allowed onfe person from
one party the other person stands. I
am prepared to allow you one by one,
but have some tolerance. Show some
tolerance to the House. Hear your
adversaries also. You dg not have
the patience to hear the other gide.
Yes, Mr. Jaswant Singh

CALLING ATTENTION TO A MAT-

TER OF URGENT PUBLIC IMPOR-
TANCE -

The reported supply oy armg includ-

ing F.16 Bombers, to Pakistan by

USA Endangering Security Eviron-

" ment of our country

SHRI JASWANT SINGH (Rajas-
than): Do I have your permission
to speak from here?

MR. DEPUTY CHAIRMAN:
yes.

Yes,

SHRI JASWANT SINGH: 1 call
the atte.:.lion -of the Minister of De-
fence fo ilic reported supply of arms,
including F-16 bombers—I did not

B _®Not recorded.
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[Shri Jaswant Singh]
say ‘bombers’, this hag been added
here by mistake—to Pakistan by
U.S.A, endangering gecurity environ-
ment of qur country.

MR. DEPUTY CHAIRMAN:
Mr. Minister, you also come to the
front row.

SHRI LAL K. ADVANI: (Guja-
rat): Sir, it is an important issue.
We wish the Prime Minister had
come. This House wishes really the
Prime Minister had come to enlighten
it on this important issue.

~

st famaem v (fagnr) 4w,
FUED S T C B T v 1 T P N
arfgw @7 |

SHRI PILOO MODY
Otherwise divest herself
portfolio.

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V, PATEL). Mr.
Deputy Chairman, Sir, I share the
concern of this Hougse on the decision
of the Government of the United
Stateg of America to provide large
scale military assistance to Pakistan.
We have reason to believe that the
military supplies from the U.S. would
includ, sophisticated weapons gystem
such as F-16 aircraft tanks, armoured
personnel carriers, gung air-defence

(Gujarat):
from this

systems, air and naval missiles, ra- .

dars, destroyers and other offensive
equipment. The items that are to be
supplied in their quantum and
sophistication appeay far in excess of
Pakistan’s legilimate defence require-
ments. It ig well known that arms
transferg under the Foreign Military
Sales Programme are at rates that are
sub-stantially subsidised, Thug the
money figures cited in this context
publicly so far are likely to be found
much smaller than the total real value
of arms, armaments and gther equip-
ment Pakistan will he. recelving.

2. The F-16 aircraft, the sophistica-
bed air-defence sysfems, anti-tank
missiles armed helicopters, night-
vision equipment, the very advanced
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communication systemgs and tanks, all
of these represent induction
into  this region of a class
of armament at least a gene-
ration ahead of anything operat-
ing with the other armeg forces on
the sub-continent, While thig massive
transfer of arms is being justified on
grounds of meeting a supposed threag
from and through Afghanistan, a lot
of the equipment proposed to be given
to Pakistan is such as would be un-
suitable for deployment on the Pak-
Afghan border. It is also not worthy
that Afghanistan is a  land-locked
country and that the present
arms deal includes naval equip-
ment. 1 has been our experience
that whenever Pakistan has been
armed for whatever purpose by ~ the
United States, the weapong have been
used against us. The induction of
such a large volume of advanced
technology weapons gystemg in  the
very compres<ed time-frame that, ac-
cording to reports, hag been agreed to,
will tilt the delicately poisesd balance
in the region in favour of Pakistan.
It is bound to result in an undesirable
and avoidable grms race.

3. [ndia’s views on thig question
have bz2en unambiguously conveyed
to the Governmentg of the U.S.A. and
Pakistan. It has been made cleur by
ug to Pakistan that while we accept
the sovereign right of every country
to acquire armg for self-defence,
India connct but feel deeply distur-
bed about the threat to the peace
and stability of the qub-continent,
posed by Pakistan’s acauisition of
such offensive weapons systems. We
have conveyed our apprehensions that
such acquisitiong by Pakisan of ad-
vanced weaponry in quantities in
excess of all her legitimate gefence
requirements, could undermine the
process of normalisation of relations
between the two countries.

4. Hon’ble Members are anxioug to
know what steps we are taking to
safeguard our security and territorial
integrity in the light of these deve-
lopments. Without going into details
of the specific steps that may be con-
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templated and considered, I would
like to assure this House that Gov-
ernnment are alive to the gravity of
the situation, gnd are resolved to take
all necessary measures tp ensure full
and adequate defence preparedness.

SHRI JASWANT SINGH: Mr.
Deputy Chairman, Sir, I ,m extre-
mely grateful to the hon.  Deléhce
Minister that she has found it conve-
nient to be present. We had voice
our concern that the debate was tak-
ing place in her absence; and we are
grateful that she found it convenient
to be present here,

It is not a debate about F-16s alone,
The F-16s in the current situation
have come to represent and embody
a kind of currency for diplomatic
and military fidelity. And I think
that is why, because it hag become the
currency for diplomatic fidelity, that
there is a tendency fo limit details
around it. I read the statement by
th=  hon. Minister. It was my hope
that ths statrment would be meaning-
ful conveying the concern that the
situation warrants. It is not a
routine thing when [ say that I
was disappointed by the statement.
India’s concerns are about the very
structure of the developing relation-
ship between Pakistan andq the United
States. I think and I submit it ag my
concern that this is the most serious
development of this decade, Qur con-
cern ig not as to what will be the
consequences of this arms supply to
Pakijstan should—heavens forbid—a
war take place. Our concern is that
there ought not to be 5 war at all
between India ang Pakistan. Now,
within this framework very briefly
I would like to convey that this ob-
fuscation by putting across that the
arms supply ig towards a containment
07 the Soviet-Afghan occupation and
possibilities a:ising therefrom ig mis-
leading. Pakistar is being visualised
by the United States as a front-line
State. We have had twg instances of
front-line States—Turkey, which
under Butent Eccevit became a non-
front-line State and post-Shah Iran,
under Khomeini, which became n
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non-front-line State. Therefore, Pakis.
tan now under General Zia-ul-Haq
being a front-line State is an unten-
able proposition.

Sir, 1 will take only a minute. I
don’t think he ig an authority on U.S.
defence perceptions, but in the ab-
sence of anything better, I have to
quote from Mr, Fukuyama’s testi-
mony: —

“1t is by no means a  foregone
conclusion that Islamabad could
not be induced to cooperate in
an American scheme for defence of
the Persian Gulf, provided once
again”— and this is the important
part—*¥that the  Uniled States
undertakes to protect Pakistan Trom
the consequences of such a deci-
sion,” | T

And this is what I meant when T gtar-
ted by saying that our worry is about
the developing structure of relation-

" ship between the Uniteg States and

Pakistan and the developing structure
on the sub-continent. Thig is a myth
because this is easily rebuttable by
what Mr. Agha Shahi himself gays.
And 1 quote from Mr, Agha Shahii—

“There is no quid DPro que.
Pakistan will not give any bases or
similar facilities. Pakistan will not
enter any regional consensus or re-
gional alliance because there is no
political basis for such an glliance.
No Arab country will become a
part of a strafegic consensug pro-
moted by the 17S. which includes
Israel and Egypt. They consider
that the Israeli menace is a greater
threat to them than any other kind
of threat. There should be no cons-
traint on the pursuit of an indepen-
dent foreign policy ag we
have been pursuing in the past,
whether in regard to support for the
Iranian revolulion or wanting to
bring about a transformation ot the
whole Persian Gulf region into a
non-aligned area free of the military
presence of the superpowers, free
of the presence of the American Ra-
pid Deployment Force and the with-
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[Shri Jaswant Singh] )
drawal of Soviet forceg from Afgha-
nistan.

Now, by itszlf this is an unambiguous
statement, but the theory is that Mr,
Agha Shahi does not speak for the
foreign policy of Pakistan. That is
why our concern.

Now what are the consequences? I
would hope that the Hon. Minister will
rise above purely miltary levels and
convey to us what in the strategic
sense are the consequences of this
development that is taking place. I
said there are four major consequ-
ences. and I would, through the
debate, make an appeal both to
our Government as also to the people
of United States—y do not know whe-
ther the Government of the TUnited
States at all hears under the current
Administration. There are four ques-
tions. There is going to be an arms
race on the sub-continent suicidal to
both of us, to Pakistan and equally to
us. There will be a defeating of the
very purpose for which these arms
are now intended to be inducted into
Pakistan namely an increased depen-
dence on the Soviet Union and
weakening of all moderate and liberal
elements ip the entire sub-continent.
Thirdly, inevitably—and sadly I have
to voice this concern—a situation may
well arise when there will be a war
in the sub-continent once again be-
cause the history of the past of arms
assistance to Pakistan demonstrate
that. And that war is not in our
interest; that war js not in' Pakistan’s
interest, It may well lead to a disp
memberment of that country, which
is not in our interest. It will in-
evitably lead to a weakening of
the process of development in this
country, which may well lead to
a weakening of the democratic forces
in this country, which is not
in our interest. (Time-bel!l rings)
You ring thig bell for me. Please
hear me before the bell tollg for you
and me, jointly for both of us.

MR. DEPUTY CHAIRMAN: It may
be so, but nine minutes are already
over. That time has not come.
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SHRI JASWANT SINGH:
wish to submit..

MR, DEPUTY CHAIRMAN: Please
put your questions.

I would

SHRI PILOO MODY: He is speak-
ing well, He ig making a very good
contribution. This should be the last
time that you ring the bell.

MR. DEPUTY CHAIRMAN: He
can put his questions. Please con-
clude now. I request you to conclude
now. Put your questiong and do not
make long observations.

SHRI ARVIND GANESH KUL-
KARNI (Maharashtra): When you,
Sir, sit in the Chair... . . -

SHRI JASWANT SINGH: 1 cannot
put questions like this,

MR. DEPUTY CHAIRMAN: Do
whatever you like, but please con-
clude.

SHRI JASWANT SINGH. Fourth-
ly, a wery important{ consequence, is
the question of both nationg going
nuclear.
points, though it is criminal to rush
through, These are...

MR. DEPUTY CHAIRMAN: Mr.
Jaswant Singh, this remark is not
proper The time for the initiator is
seven minuteg and you have already
taken nine minutes and you are cal-
ling it criminal, the attempt to control
it. The debate cannot be allowed to
go on like this.

SHRI PILOO MODY: You have
taken three minutes gnd I will now
take two minutes. By that time, he
would have finished.

SHR] JASWANT SINGH: 1 now
conclude, These are the four things
that arise: (1) Arms race; (2) increa-
sed dependence on the Soviet Union;
(3) a war leading to dismemberment
of Pakistan and weakening of democ-
ratic forces in this country; and (4)
the nuclear dimersion of this pro-
blem. I had hoped that the Minister
would come out with something like
that in his statement. Now I have

I will rush through my .-
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I

not got the time to talk on these con-
cerns in an elaborate, way because
there is a limitation on my time.
Therefore, I would go to the question
of the options available to us, strategic
options, diplomatically and militari-
ly strategic options. It is my belief,
Sir, that, no matter what the short-
term  interests may  be, the
long-term interests of the f{ree
world, the long-term  interests
of the United States and the long-term
interests of India congruate there is
a confluence. I appeal and beseech
the Government to go beyond the
immediate problems (Interruptions).
Yes, there is a word like congruate
I would submit that there is need
for us to take initiative in the military
sense. I had submitted to the hon.
defence Minister in a different forum
and in a different context that as a
country, I feel, we have lost both
kinds of initiative diplomatically and
militarily. Of course, this Would be
rebutted and I would be happy if 1
am convinced that it is not so. There
jg need for military initiative in a
lot of matters. There is here with me
a piece of paper with a large list which
is, the shopping list of Pakistan, the
wish list and the minimum acceptable
list. I think there is need here to
talk about four serious shortcomings
in the military structurs. We are ex-
tremely deficient in  our artillery.
There is a qualitative difference. I
think there is a serious situation deve-
loping as far as the AFV fleet jg con-
cerned. Ag far as the tank fleet and
the Indian Army is concernad, ther2
is a serious situation developing, and
I draw the Government’s attention to
it. I think there is a great gap on th2
question of the missiies. There is
the congruence that is taking place
between the U.S.A. and Pakistan. Al-
ready there i the Indian Ocean satel-
lite. I think we need to take note of
it. There is the fourth aspect and
that is the aspect of the Helicopter

Wing of the Army. I am not talking
about the Air Force and the Navy
because time does not permit me to
do so. )

1428 RS—7
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There is another factor to which
I draw the attention of the Govern-
ment a strategic ‘factor, zs far 'as the
security of thig country is concerned.
There js disaffection, civi] strife and
disorder in our border States. It is
a factor which leads and contributes
directly to oup total war effort. There
ig also the question of the morale of
the troops. |

These are the factors. 1 will makc
three appeals and I will sit down, I
think there is need to pursue the no-
war pact and enlarge it. The ng-war
pact is a negative concept. Consider
the aspect of giving g positive propo-
sa] to Pakistan of peace and friend-
ship, of which the no-war pact con-
stitutes just a small part, (Interrup-
rons).

There is also the need tor us to
diversify our sourceg of supply as for
as armaments are concerned. There
is the qualitative and”™ quantitative
{actoy of the armaments supplied {rom
a single source. And whatever the
source, there ig the factor of influen-
cing the policy both internally and
externally, and I would draw the
Government’s attention to that.

I think, finally, there is need for
all of us to reach across the Govern-
mentg and reach the people of the
United States and reach the people of
Pakistan and explain the point that
here in this particular position a very
serious situation is developing 1 the
sub-continent and that peace between
these two couniries 1is the primary
concern.

SHRI SHIVRAJ V_PATIL: Sir, 1

am at a loss to understand what the
questions were.

SHR] PILOO MODY: You cannot
understand the questions.

SHRI SHIVRAJ V. PATIL: These
are certain suggestiong given, and I
would not quarrel with those suggss-
tions. Some of them are certainly
acceptable ang we would certainly
accept them.
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[Shri Shivraj V. Patil]
Sir, as far ag the suggestion given
not to rely upon one country is c?n-
cerned, it ig the same kind of pohc.y
which the Government of India 18
following. ICE

- B
[ S

Ag far as the no-war pact is con-

cerned, since 1949 we have been pro-
posing to Pakistan that the two coun-
tries should enter into a no-war pact.
It wai suggested by Pt Jawaharlal
Nehruji, it was suggested by Lal
Bahaduy Shastriji, it wag suggested by
our Prime Minister, Mrs. Indira
Gandhiii also. We have read in the
newspaper the President of Pakistan
saying that it would not be worth the
paper on Wwhich it would be written,
And now we have a proposal made
to us exactly at the time when they
are receiving the offers from the
other countries about the arms, say-
ing, “Let ug enter intp a no-war pact.”
To say the least, it is very cynical. We
are {for peace. We are for maintain-
ing tranquility in this area. We are
ready to accept any genuine offer for
peace. But we cannot be deczived.
We will not allow outrselves to land
in a situation in which we would be
duped.

As far ag the diversification of the
regources is concerned, the policy
which we are following with regard
to this, hag been made very clear by
our Prime Minister. Now, ag far as
reaching the people in Pakistan and
the United States of America ig con-
cerned, We are al] for that. We go
with the impression that the people
in the United States of America as
well as the people in Pakistan do not
want any escalation of any kind which
will lead to war op conflict. But we
are not sure as to what is the position
the Governmentg in the two countrie:
is taking. But we would plead that
the Governments should also see eye
to eye with the people in those coun-
tries and should accept the desira of
the people in the world for peace and
security and tranquility,

MR, DEPUTY CHAIRMAN: M.
Satyanarayan Reddy,
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MR. DEPUTY CHAIRMAN: Mr.
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Not on other matters. .- s :

4°5 8. .x.
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0 FT @ § | F "edo ¥ Fawar §
f& @t 1 7@ ¥ fag wwQ g,
gfam  Zr #r gfee &, gl
gl FarAif faghor 535 1 gfe
¥, 93 gA W& FUL | IZ F@T
TEQ ) Al N 3 B fau wEd
g @t o aw F fag F7a A
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AMF ¥ & marfaw, @i & A
F marfas zad § @ farnard &0
famtor grar & g g 9o 30 )
“FET qa” &F iy ® O#A qEd
Farar g t gw wif\a TEd g A-a
93z qrey § | afwa zasr wr Aw-
ag g, a7 5 a4 Ar | & 34
71 g & ¥ Far A dr--zv
gy A #wy gfer Howa §@
IgF JIX H gAST AT gl o gy
aggregfasgrufra Famw d &
AR TH gATL qTHY AT & @
IWE WL FE AN g, IqF
W AE oY NS @ x5 wmw D
qFqT & A gAEY §IT @A 9AT

SHRI V. B. RAJU (Andhra Pra-
desh): Mr, Deputy Chairman, it is an
undisputed fact that the present sup-
ply of sophisticated weapons to Paki-
stan hag disturbed the military balance
in this region. There is no difference
of opinion on that point. But what
this side of the House is unable to
appreciate is the ambivalent attitude
o; the Government,

Before I come straight to the point
and explain that, let me say in one
sentence that in 1962, which was
also a watershed year in our external
velations, our relations with China,
our neighbour, deteriorated. But that
was retrieved or corrected in a de-
cade, in 1972, with the Simla Pact
which the present Prime Minister
actually was responsible in bringing
about. Then we hag the satisfaction
that we need not worry about the
security of our borders.

Now, in another decade after 1972,
in the year-end of 1982 the question
before ug is, whether what has been
achieved in 1972 wilj be undone or
whether it will be improved upon.
And even now the same Prime Mini-
ster presides over the destinieg of our
country. Sir, this is a challenge to

*othe wisdom and genius of thig nation
and the Government,. o bl

to Pakistan

Mere F-16, even though it 1s men-
tioned in the Calling Attextien
Notice, is not the main issue. I think
we have been the best salesmen for
F-165 in the wgrld. I think so much
propaganda hag been dong about
F-16s that even our school children
today talk about F-16s. We have
tried to educate the pation about the
dangers inherent in the supply of so-
phisticated weapons by America
through a simple item like F-16.

Sir, peace can be achieved in two
ways—through war and througy dip-
lomatic resources. Do “we consider,
does the Parliament consider that in
this region we should entér a Weapons
race and that war is inevitable for
establishment of peace? What does
the Government want tg convey to tha
Parliament and to the people? Do I
take that diplomatic resources have
failed? Defence capability actually by
itself cannot be sustained without
actual diplomatic support. A&As 1 said
earlier, I am only pointing out the
ambivalenge,

Some suggestion cameé for 5 No-war
Pact from Pakistan. It might be
gome newspaper publicity or what-
ever it is. But we react in streets
with panie, with attributing motives.
We offered it in 1949. 1t is a matter
of history and it is a point of fact.
Nobody needs to argue about it. Paki-
stan has made a similay suggestion
now. What was the necessity for the
head of the Government to react to
it in public apq say that no formai
suggestion hag been sent to us? Wa
could have waitéd. Or, Parliament
should have been taken into confi-
dence,

Defence is a sacred cow. We cannot
touch jt. That is why in an earlier
debate I said that defence matters
should be discussed in Parliament im
camera. No opportunity is glven to
us. Pakistan knows much more about
our defence capability than the Indian
Parliament knows. Therefore, this is
an ambivalent attitude, T
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In this statement it is said that it
has been made clear by us to Paki-
stay that while we accept the sove-
reign right of every country to acquire
armg for self-defence, India cannot
but feel deeply disturbed about the
threat to the peace. Should the
Foreign Minister of India go al] the
way to Islamabad and Karachi to teil
Pakistan: “You have the right to
acquire arms and you are sovereign
to that extent”? Is it actually neces-
sary to make that ‘pronouncement?
Why should the Foreign Minister of
India go “there to say that and come
back in three days time to condemn
Pzkistan saying that they are acquir-

ing F-16s? Is ii not ambi-
1 p.M, valence? Did we not say

earlier that Pakistan was
acquiring weapons from America and
the superpower rivalry has come into
our region? Then, Sir, the third
thing is about the securxty of the

region, - ,
Dl e o e e

Sir, the latest that I have got before
me is a despatch from Kathmandu
saying that the Foreign Minister is
reported to have said, when WNepal
claimed that that counfry should bve
a peace zone, that peace is a regional
matter. Sir, T want a clarification on
this that peace cannot be considered
only as a national igsue, but should be
considered also .. « regional issue at
the regional level. What does it
mean? Did we ever meet at regional
level to bring about gecurity into this
region? We were all always opposing
regional pactgs and regional jevel
meetings on security matters. Sir,
this is the ambivalence which I am
trying to point out. My gincere
opinion is that this ig not a party mat-
ter, hut this is a nationa] matter and
thig ig a human matter, Let us not
react, lef us only act. But acting
needs planning. As in 1962, should
We go on in a panicky way for ac-
quiring weapons? From Mig to
Mirage—that has been the progress so
far. Meanwhile Jaguar wag there

[ RAJYA SABHA ] supply of Arms and F.16 201

to Pakistan

during the Janata Government period,
and submarines from West Germany,
a lot of publicity. And, Sir, the IMF
is linked with all these things! Why
should we become panicky about it?
I do not know whether the Defence
Minister knowg about the impression
about us outside our country We
talk oo much without meaning much.
Sir, why this panicky situation, I
cannot understand. And, Sir, in this
country, we have created a szense of
insecurity and that ig g véry danger-
ous thing, Mr. Deputy Chairman,
There is a feeling in this country that
war with Pakistan 15 inevitable. 1Is
it that thing that we should create?
No. I would request the Prime Mini-
ster to use all her wit and wisdom to
see that Pakistap ig not actually mis-
led by her present rulers. We have
a duty cast upon to go in assistance
of the pzople of Pakisfari There are
two opiniong in Pakistan. There is
a strong opinion in Pakistan against
the acquisition of weapons of this
nature and we are not marking use
of those resources. War alone is not
the instrument and, as a major coun-
try, we have got a greater responsibi.
lity ang T would actually like the
Defence Minister to read tha speech
of the Pakistanj Ambassador on 13th
September. 1981, which he gave in the
Rotary Club here. He spoke in India’s
language

Lastly, Sir, I would like to say that
generally the strategy is to talk about
peace and be preparad ‘for war. To
put it this way. Hope for the best
and be prepared for the worst. But
we in India do the reverse. We talic
wout war and we never actually get
prepared for peace. Now, Sir, this is
not good, What I would, at thi= mo-
ment, like 1o have is the miunority
Report of {he Senate Foreign Relationg
Committee by the four Democrat
Members and it woulg be very much
helpful if the Members of Parlinment
are supplied with the analysis they
have made. Secondly, I woulg like to
hava a copy of the letter writtzn by
Shri G. Parthasarathi to an officlal of
the Government of the United States
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naymg that our acquisition of the
Mirage is a reaction to their supply
of F-16’s. That meang that a large

- - country like ours does not have, we

do not have a long-rangg defence
plan, but we only react to what our
supposeg enemies do. That is not
good. T would like to have a long-

- range defence plan for this country

. apart from the issue of the F-16’§.

e

SHRT SHIVRAJ V. PATIL: Sir, we
do believe in the efficacy of the wea-
pon of diplomacy. We do want to
maks use of that instrument for main-
taining peace and good relations bet-
ween countries. It woulgd be wrong
to accuse the Government gaying that
this Government has not taken any
diplomatic steps to see that under-
standing batween two countrles deve-
lops. The very fact that our Forelgn
Ministe, went to Pakistan ana spoke
there about the relations that we
should have woulq go tp show that
we are very keen about it. And the
very fact that within a short time
aiter the visit of our Foreign Minister
to Pakistan there came certaln guests
from certain parts of the world to
falk about the wWeapong goes to p-ove

that we are here tn make use of this .

instrument for having good relaiions,
whereag the other side is anot ready
for that. Now we are trying dip.o-
matically also to see that we could
avoid war. We are not a country
which believeg in the ‘efficacy of war.
Wa are a country which believes in
peace and non-violence. The struggle
of mur jndependenceé has proved that.
The Panchsheel we put forth involved
nothing but this king of principle, The

Simla Agreement goes fo prove that.

we want to golve our disput~g by dis-
cussions, and not by war. The 1ctter
given by ouy hon, Prime Minister to
President Zia saying that we want to
have frontisrg of peace with Pakistan,
goes to show that we arz taking dip-
lomatic stands also to show that we
are not for war but we are for peace.
But. at the same time we cannot for-
get the lessons of history. You would
not expect us to forget the lessong of
history. We cannot afford that. With-

!
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in a short span of thirty yearg we

had to fight wars—not one, two or
three but four or five wars. You
would not expect us to forget that.
vou woulgd not expect ug to [orget the
ancient hisfory also. We are trying
to cstablish and create a situation in
which peace would be possible. We
would alsg take steps to sce that
our interests are also protected at
the same time. We are not irying to
create a sense of insecurity. But we
are irying to educate the people. W2
are trying to make them mentally
ready to face any eventuality that
may arise. This is not a situation which
hag arisen out of what is happening
in this region alon&  This situation
is the result ot the intcrnational situa-
tion also. This is the result of what

. is happening in the entire worlg as

such as well ag in our neighbourhgod
and-in our vicinity. So, to think that
we are trying to create a sense of
insecurity will be too off-the-marlk,

Sir, we do not think that war is
inevitable, we do not react. To say
that we are trying to get the Mirage
or any other aircraft because Fakistan
is having F-16, would be a wrong
thing. We are not reacting to that,
because Pakistan is., .

SHRI V. B. RAJU: Sorry for the
interruption. You have not contradi-
-cled what is reported in the Press
that Mr. Parthasarathy has written a
letter. It is published. Heg hag said
that thé acquisition of Mirage is be-
cause of Pakistan’y having F-18,

SHRI SHIVRAJ V. PATIL. I am
trying to explain that point also. 1
was on that question only. But we
are not reacting. Our Defence plan
is not a plan which is based op reac-
ti6is. 1 may say that in 1974 there
wag a proposal for inducting weapons
of this kind in the year 1980. Now,
this is pot something in reaction to
what is happenmg in the neighbour-
hood. But it something is creating a
dangeroug situation, everybody would
expect us to act quick’ v; evervhody
would expect us to act 1n a manner
which would give us some sort of
antidote to that kind of situation, So,

«
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let me submit that we are not reacting
but we are acting safely and in a
planned manner. o

st qg faw &3 (wreer waw) o
qiffEqia & q@a waAlS § ag
faTrs 2000 ¢

SHRI SHIVRAJ V. PATIL: 1 am
véry sorry to say that knowing our
philosophy, knowing our attitude,
knowing our history also, we have
some friends in our country whe
seek to be pleading for the coumiries
which are not genuinely putting ferth
the ‘No-War’ pact. By saying #Hhat
we have not acted properly, we are
putfing”ourselves in the dock. We mave
not committed any aggression. We deo
not helieve in that philosophy. Every
now and then we have proposeqd fer
a no-war pact. Yet there hag not
been any no-war pact. Yet there have
been aggressions committed on this
country. And ‘if today alsp standiag
here and outside thé Government
says that we are for the no-war pact
but a genuine no-war pact, that we
woulg not be deceived, I don’t think
we have committeq any mistake, Jf
any presg reporter agks us f; what
your reaction is to the nd-wap pact,
as a’ﬁovernment ‘as a ‘responsibls
Government, we in the Government
are expected to respond to it. And
we have not committed any mistake
in saying that we are for a no-war
pact but a genuine no- -war pact, a
pact which woulq really protect peace.

ot frd wir v wamanfa o,
AT 73124 4 wg1 afesq v oAy
¥F3sy ug faar |

Mo &> da (7o EEC O
g fuar adl, 9@ faur

ot et o - agd & c3eie
9T AT W F 13 ofewA Y awva
T4 agzafan B SRS iar-
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IA-RF AT ATA A W Fg Faal
 mgar<i & 9o gHqar aT  Sar
2 | AW FEw Fr qEW G T
a8 Fga & fr 29 uew au qar &
ag W gEaT H onr Sar g oa9g
Fgq & AT WE FeW fwFe FT
fear | gaga adi # gw ATHIAY
g 91A A1 g nmard F Sfw 3z
qar agl @A f& IF awe § o
T wgard # omdr § ar fazEs
@ g § W A3 & A FO Far
Frar g @1 faFET 3o Sy g ozae
forx @ A @ afew T9gSA
& S@r 8 0 Sqgw & faw F
anFr qar g fharfeearm ara |9ar
& A ggt & M g 9y
ATA FT AT AGHT AT & A
F&ifaw) (smawr) g0 a1 78 &
f& AeY 7gled o MR WA FA
3 uw—-16 HIT Y QT F WAMA-
FIO & | Ffwa g OF awA 7 gl
fear | ag <& @A F A /AT |
ag qfeq Sag@@ 4g% F WA
F1 agf qmy 1| gfex Y F a7 9@
T g

ot & o faew  (9917) 0 qF
g ANFT A€ AT T[T |

sitforg wz A1 ;3@ qEgew H OF
dfeq SETgGiE Ag€ #1 gt fearmar
|HIZAT § | Igie ATQT 4T

“War is too serious to be entrusted to
a soldier, let alone peace.”

fafaz<.aw  fagr-gegs 9%
aiedl § NG F1 I FEAT FFILC
g | S%E Gy &1 grHiE A F
Jfed | AW AFWT FALT AT
gl (a g
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st Igawafa : A9 yea qfew

ot fvg =77 &1 "L1A AFET R
73 & f& =y faqa "y & 10
A A FUA TATIT AMF -
qa39 A% ¥ ANF sy F wErfw
fergeam A arfpear § 15 few -
ast wgi g | wr€ guegr adi g 1 afe
#7 § at  FFAfaAl &1 a5 (s
a) ¥4 3 g G & sAaE
feaddwa § ammil & A A
7z zeqgd fax  §  wieAfssiwa
sk arfeeardr AT #; FgA fFav
g wifFear weATEST g 39FT
FT AIATE | a2 9gAT §aA@ 1
ggU garw ¥ 5 #my € § ag
usrgee fear frag aga @ & a8
¥ @ & uh-16 7 ¥ E aqrzAd
¥ oAmx arw g ag g7
# gg @rF 1T 9T QHAT ATEAT §
t& arfeeatas &1 S gg w9e A
@ N g AF faa W g
IFH & AME A FT "y AF gy
§? wg wgy g fF wifeears & arq
gfqare w1 @ §, afFq @@ ww
gieg & WE? AT HEY A AT
ag %87 g fr w@ eew mT fagn
ZFEA 1 AR § A WTAAT SEAT
g fo affeam & aFmaw ¥
FIgFk g FAT Al E, A gH AT
g ? Qg gae w7 ag & W
Fa7 7z agl 441 & f% u®-16 Ffag
crrﬁﬁﬁm s wufer ¥ s onEe
guT &, uFARAT 98 qATHE FARKE
gmr g afex ghaard & fgfwra’ﬂ
oY e g1 78 § ! AT Qmd ©
fir ®a3ce T S A Aa FT -
Gz fwar 41, 36 GHGE FT FE A
gz @ 09 # gfamT A 94E
AR ) a1 7 fgarag, 1941
auferr a8 & fad s @man A,
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afse aafeFr § glyare g ogdr
Al TE FY far &1 uw-16 fauray
FaR ¥ sgFgrAar g 5 7 1985-
86 AT IFF FE H ACH, WAHA
areglas feafa az & & & wifweara
#t fefaaz g ae grau § 1 & sirqar
Argar g fp #ATT AT A AG § 7
# 7g Tigar TgaTg fF Th-16 AT
gaY 1 gedl & TAT AL § ITH
FIIFelqr FT F (o8 FTATHF 97
F1§ ggx qEa § 7 A9 AWI
f Sy ¥s agad WAl aF o g,
IuFT FIFEAE FE F AT A@
g7 &7 W@ & 7 Afgd g&@ qAYw
7% & fF #9F IR@ALY T AGH
FTE¥z &F 73 aTwn g R
UF QITHIGE HN AT WG AT
Far §5qY 1 H A7 QATAAT AT §
f& up-16 fawn, &1 e AF
Tiegws 34 =W WIE &S fFaar
foar & A fasiu-fas QAT M
fAUS—2000 FT FIEE WH ATLTIAT
farqaT 95471 § 7 o

st fraem o arfes @ wIRT,
Jg a% T AT A= FT A G,
gg fg% oT° MT A FToFATH
a8l 2, afex ag avaar F1 @AY
gw @wasal @ o fFE § e
(EURCRLE 1ga 21 gear & fag gw
% gegar @ 1 SgTa J |

st Segwmfa - wgz A
fagit & T v

st foraersr @0 wifew ¢ gEU
garer 1 faew el 91 ¥ AKqE &
diq ¥ qor war §, IEF1 ¥ &g
SaTE A F4T AEW, | (FARUT)

st fq s @v:  SEST [

g 4473 a1 &% IF @e-
%z w1 ugr 7 g wg gfwfes-
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gweal agl &, @9 "Eer g gr M
g ER mg;ﬁﬁm 1 t gar
JEAT EN L= -

sft faem dte wfew @ oY,
argafzging &1 oY gara snay ISt

1w wig E fw ogw fady Tmowt
Cgg s 78 axw § & gfwme A

at =74} @01 gw feeY 2w ag o
TSt %8 gha F WA F9, wATHAT
qure gt 1 W@ aFTEN gh ow
Fga F1AE ATIFTT qeT agf grar
TR Fa¥ F waws 78 ¢ 5 foad
a1 gfaard =1 fFdy Tw o F1 moel
gz %! g & fa¥ sew@ 1, a3
F gwar ) we a9 gfame &er
faasy wee § gEd 9% gAWD F
1 ufsg qeg @ T A1 Sah gEl
ATTS EY AGH 1 AT gAN A A
grpd ¥ WOt IS AT §F A
T F 1 EEI FIW A1 "wAad g I
gk qgifadt &1 efqare a5 #1 wfa-
s § &% ag sfas1e ga=r Agl
fagd OO g @aX § W W,
faasY asg & a8 9T uF wATAF
afxfeafs #1 tamio &1, =g =¥ @0
gATU wAwEA( | TEFT {.AITATA
ghiat &% & R warw sEy AT
Ty | WY 991§ wWinw otg wr
gl § | Whmay, ug 1 WElEw
gy g f& @ar o g ug gt f=
F_T A SE g Iy AT A ]
qr 6T g8 | d@re | (S

ot fe o7 ol oSy
gAY & F31 A &) 7§ WO Ore
g Y1 AAARAR £ @ wfa
=g 41
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N swEwEfx - 3z ST IR
U

sit forg w7 W\ ¢
& Sa% § = =g 77

= fogow o aifew 1 sTRw-
ofs wgiaa, g sfex a3 &1 & 7g
wrRal g A O & weRr s
afeww 1 Fw §.. -

amﬁ'@%

Sy wEeiE #

==t

s foq wE @
g AT 1

o) feaTie avo wifew : uw-16
N feradt 73 g @ §, s
gdq & wi={i7 gnw ¥ g8 e 0%
qrEE WS g0 @ g a1 A% g3E
gh qgr wwar § F &g e W
T § W guG SuRT § I dsy
¥ ¥ *gAl TGl mgm M FT
ST gaATT & Sa¥ €a¥ § § F&4, .
(;amen®)  sEEr AT (& §
IR Fiad f%avﬁ % 3 faady
FAa ¥ W % wud fEadl fiww
@ W@ & zuw fawg § a9ar agr

Fer g . (awew)
oft fim =z mr e feqAr et
g W g (mamd). . .gu19g

man gl g aFar 1 3e% fou wow
qd 34T 1 g

ot Srawraf : ag W AR
ISAT 4 A WRfgg AUET qmEy |

ot Afag awmw g (suT
s3w) : STywify wdem, # 3w
SEdAl T qAY K1 AT Tgar =AMar
g #iifF wrem g3 @ @ oy
A /A 1 1 I@em &1 QA
g 1 & o, Qar WA g fF ana
YA agiEl AW ¥ mfa ATET &
afFq o wifs &Y 35 98 UG
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FHATC FAT 1T § W TAAT
IeF TAAR FW &1 3947 HIGT
g shma, wT wEEe ¥ OfasEd
@ed T avadl ¥ fawer § 25 WA
F1 fF To THo To & F ‘€iFAT
dregifd e’ aifeeam @ fgar &
o sa ‘didke anfdr 9’ F
qeq ¥ =nwd, ag 2 5 {afaad e
FT HAC T4 T | A 1981-82
% 500 fafomm smT N fragy
1T g iEF 0T @ F0 a6 § | 36N
sing, 400 (afwaw sav waAg
e & €7 i.-é-{g g =< amfae
F ¥ .§.%. 'cg § #1000
fafeas @ nma‘rmaﬁ TG F

&Y ¥ ¥ Y E AR 600 WL ST

feddy 2fqm & fad miwaa ® sami
&1 fezr @1 @ &1 ;R HHA, FHIOF
giaw ¥ fewd @At =mEr g o

sim, sgdl aiq 78 § 5 3w
mfmgld & wime € 9@ W
£ fiff 388 e § AT T wwy
Fr sa ¥ N T af @l Gaga
s frar & fF st usAfed g
ger arar =ifgw 1 %@ fat  gew
gfie # w@ FT wf @ e
qifggetd &1 SFA  F WILFT
Tgr A el | wfaw =57 s
3w F AT A giHm & W mg sy
sy & f% “afgwm # geg-aiE
ofpa® FEs” 41 GF Wg awld Al
T g 1 afeum GAFLE G ger &%
gual ufwiar & & ad g AT
qg TIou-dte LW FT 2easidT
TGl ST W@ g oW wE el
Jee Tfoar § TWH AEEE HE T
sy | ges afE 2 g Zfesd
¥aAqeT Hza@ weg ¥ fuafw gar
Fi a1 W@l g oifF cew foy o

=
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o T ) qTfarﬁ FT U T &t
& WIAWG Tl S & T TR JYA] FT
T F0T FIgqT § AT g A Tgar
g frgmeda§ raeinw g7 #
79 A T § WY 9T q¥aeg | gHIRT
aifefmaa s dua o 9faw 7 a9
g -

aﬁ SALULIEE g azant;urqmr
¥ oma .

=t wxieg qw qeid : wgh O
2 g B g o a¥T | Ffaw
e d 7 F agss sifearafaary
W g W OE W & fa ouw
T TRETARHE asty &y Fiferw #Y
ot W fx sfsmm amer &1
“Tg  SRY T awr FT
o amf  FT S gamr
st 1w dd afom sw @ & ot

TEfu T8 39 ¥ W wH @It

9 fead g AYx wrag  gAmn ARy

g gardr aET AT =rfge e

g, ¥ nedfr wgEm St o#y
TH AT QA RN FiQH Al @ Fwar
... 5% <&if Fe fvgw S
A G =Ey € AR fawar
L H2 TAl Sq@a Fi 417 faz wgy
3 1949 ¥ dfew semgw Wge
A S Ow ar YwE F oAt #9r
Tl qg AqaH Tl G Gge ady &2
TE SILA ¥ AT WOWE gl g ¢
ag d UF W17 o 32 (&g Ay
¥ SmaT 9l ® TR ¥ . owT
vg Fgl @i (& gmidi A4 Sma
almmwizaye & § | wilw fadr
wae s Twega ¥ g for zw

fav Su®) = gaq @9 § wadg S

e S § g 3gET Sed g fFeme
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[s arfqg areram qiedq)
Y AFHGE & g 6 g Arfgq AT
gAre 75gg wifed & fwd (-A4AIT)
g §d Fga ww g (swad)
B Aar st & AwAg S 4 N
famat qv wmfizaza argr § 7R
gg wrAar Trgar § 5 ogw 3a%
ark ¥ Far fear @y g7 '

o) faaTs @o mifew : ATgET,
S wiws agt 97 ¢ 70 & wAF
A1T §F FS WY FWH FT AEQ
& &3 ywemar ) greg ez ofgar ®
GF nuMfra &1 afal«o FA1H 1
Fifow § a1 GrAdT qEET F H3Ar
g | AgaT, gifprara &1 Igd &3
qute ox gfgare fam st @ § v
st Zfgme 3 %@ & 3ART &0 @
g ST K wig gfaary frg g &
Iy THT A7 F1 41 f 39 45
8 7@ fgrd & wmwrfa ar faghr
g @ A wwE gH watar wm
ay f& ag gfam w3 fawmw
ITEMT H adl Wl WA 7
A qFr 4@ w SRt wE
T w37 § o ag ww ¥ fawrw
ghaat yoair & & ST gEy @
i qrfwears &t agaraar § fr ag
glgardl &1 % T Swwa Tafag
& v g wifx gAF g AR
§ ta Fi§ afddeafa &1 fawio gar
1 9a% Ag-mI3 gy W FEY E
& gw qfmar gglE w8 #wig
gt wf &) ag Ay agy Efw
ghuare agl o ur @ & IF asig
§ ar gFIe F oftfeafaay @ fawtr
ger 0 oar @ gee F g9 fged
4 ofswm F1 ghogre Iwv sgar
ST F9H & IO AAT AT
g A w¥F  QIE-are IOF R§7
39 ZH 9¢ g d1 IFF I H Y

to Pakistan

ux gfwalm 9T mwi § fuaw
Ty & ghawn @[ @9 ar a9 49
1 #1% favatatd #7594 913 A €
g gyt ag fx oagh qv S
A FIT 43 & & w/E | & ATRAIT
9357 % F9A § WFHA § &F F TG
g fe gara fawet ofds o
IGFH! A Al &I G4 Fzg¥ &1 gAY
gt #ifa & A A i=wE @ Aifa
2 I§F! AR AR §QF F AT
A9 A S g7 fagy FT JEQ
g, dar =& & g @fc gwrd
T gFIT F F 1 {ALT G AT
a@al & fa 0% atw 3 ghaare fog
@ Q@ E AR mw 3 @iy gfaare
a g & zafeu gaer sar @r wgr
g fiv g oY 9 S) w17 A9 qArg,
s fediifes agfar &, dor 3w
TAK  ANT AT, UNKF AR
AT 1 afedT gy qse [
¥ 1 qa feaifer urifes ¥ 2w
fazew A @9, xw*) ag @ar &1 A
agd wed § 1 Iafwq gw FEr
g % 3z 219 41 arC 387 FY I
Y9 F wgd § 1 AT FEY
g fx fow ama qv foa sr3ar
WAl Wl IaEr FrAa A & oww
s gfamrr ay & fvq s 1
arq gfaarT &5 3 fag I9gvT Hem
§ 94 FS & AT g W
AFT TETHT FIq & AT &1 99 &7

TW NFTT A SN I FTFAT
qa@g FAT, Tg G A1 ghal g1
gATd arfadi, gRtdr Fawia A3,
foraar gl agaw A AT 3T A
g\ & wg ¥ ag wgar f& quarfa
A #7984 fag S 7 W
NG AT §ITAL A, IA¥ FIOAT
9, S @Rl 97 @yt 95C § SAd
8 TF NIt FqT HE 1 gATT
sy gRAT @ faw gas vy, faodt
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LG ¥oq 'a'g, TH 9T EFI ‘311 Ll
AT 7 TH%T FHT IART &1 3D
qra-giq agi 9¥ ag v agar qar
g FAT wEwd g, qul WM FT
a 3= g, afz Tesg ggfy
3 gA THRr U @Y & TA UMW
1 g 3T gy &, d @ AT |
ZAI4T gIEIT S g ITAE @@
g wef as @ gy feeamfessn
¥ wvA  glew FIHT AET & 1

T qiATfag a3l 1 K7 qT3aT
g fa vl 3@ owgew F 9% 3
T G F , &7 & [T arge
& @ FT Aty wwiva fwar g

SHRI M, KALYANASUNDARAM
(Tamil Nadu): Mr. Deputy Chairman,
Sir, from this House it is essential that
there should be unequivocal condem-
nation of the action of the U.S. Gov-
ernment, especially after Mr. Reagan
took over, in supplying such sophisti-
cated arms to Pakistan. To suggest
either directly or indirectly, or to point
out some of the weaknesses in the
policies of the Government will only
give encouragement to those forces
which constitute a serious threat to
our country’s security and integrity, I
that it is not
India’s policy which is posing a threat
to any of its neivhbours. India’s poli-
cies are time-tested, The policies of
non-alignment, peaceful co-existence
and friendship with other countries
are tested by time and have given a
moral force to thig country, except for
a short duration of two years when
our foreign policy suffered a tilt in
favour of imperialism,

The supply of arms to Pakistan is
a part of the arms race throughout
the world. What is Reagan adminis-
tration doing in Europe? What is
Reagan administration doing in the
Middle East? They are doing the
same here, It is a part of that global
strategy of imperialists to strengthen
their arms to dominate the world.

oA L. - =
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If we fail to see this threat, we will

be helping them.

Coming to the question of supply of
sophisticated arms, and that too al-
most free of cost, to Pakistan, where
is the threat for Pakistan either from
India or from the Soviet Union? Let
us be clear about it. The Soviet
Union has made it clear several times
that the Soviet forces from Afghanis-
tan will be withdrawn if there i no
threat from Pakistan, if Pakistan’s
land is not used for training guerrillas,
or for supplying armg to those who
want to create trouble inside Afgha-
nistan and upset its socio-economic
system. Where is the question of the
Soviet Union or India posting a threat
to Pakistan? On the contrary, it is
Pakistan which is posing a threat to
our security in alliance and in com-
bination with the U.S.A. and also—it
is regrettable—with az country like
China which hag joined in this com-
bination. One minute, Sir. Let me
complete, I am one voice which is at
least unequivocally condemning the
action of the imperialists. Kindly Jlet
my voice heard, Whatever may be
the differencegy with the policy pur-
sued by the Government internally
or externally, we should not be lack-
ing in our condemnation of the action
of both the U.S. imperialists and
Pakistan—and also China—in posing
this threat and creating destabmty in
this region. .

There are two forces in the world—
one, the forces of war, arms race
and threat to other countries’ security;
the other, the forces of peace and
friendship with all peoples in the
world. There is no other force. India
should be firmly with the forces of
peace to face thig situation. The
threat is rather serious, unpreceden-
ted after the Second World War both
in Europe and in our region. Apart
from making military preparations
and diplomatic actions, how to alert
the nation? The nation must be uni-
ted. Al] sections of the people must
stand together against this arms race
and threat to our peace. Our Prime

- e
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[{Shri M. Kalyanasundaram]
Minister had a very extensive tour
recently in other countries where she
explained frankly the stand of India
with regard to the arms race and the
threat to peace. We are also seeing
how the anti-war movement is spread.
ing and how the resistance to Rea-
gan’s policy of producing dangerous
weapons including the neutron bomb
js mounting in his own country. In
America the people are condemning
the Reagan Administratjon for the
supply of arms to Pakistan. In Ame-
rica the people are condemning the
Reagan Administration for the deci-
sion to supply AWACS to Saudi
Arabia. But here indirectly they are
saying that your policy is responsi-
ble—not that everything is right in
the policy pursued by the Government
of India in this respect. Is the Gov-
ernment of India responsible for the
decision of U.S. imperialism to supply
such dangerous weapons? Another
thing. Not only are they not charging
much for these weapons, but they
would not supply enriched uranium
for our Tarapur Atomic Plant. They
would not help us. They would not
even help us develop our atomic

power indigenously, - -

Today the Defence Minister of
Saudi Arabia, Mr. Sultan, ig in Is-
lamabad discussing with General
Zia-ul-Hag—about what? He is bring.
ing financial aid for the purchase of

these weapons. What is the harm
Indiz dig to Saudi Arabja? Saudi
Arabia, Pakistan, Bangladesh and

India all have common traditions and
there iy every justification for friend-
ship and for the strengthening of
friendship and economic co-operation
amongst themselves. Neither Pak-
istan nor Indig is going to gain any-
thing by war, It is an established
fact. Both will lose. It is not that
we want war. Our Government does
not want war. From 1949 our record
ig clean that we are for peace and
friendship with Pakistan, Facts will
speak. Let us not bring in our sub-
jective feelings into this national
issue. This ig not Mrs. Indira Gandhi’s
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personal affair or Congress’ personal
affair. It is a matter concerning the
entire nation, e

So, what is the attitude of the Gov-
ernment towards the decision of the
U,S. to manufacture the neutron
bomb? What is the atfitude of our
Government to the decision of the
U.S. in supplying AWACS to Saudi
Arabia? What is the attitude of our
Government towards Saudi Arabia
in its decision to financially assist Pak-
istan? Is it a friendship act? Is it
not an unfriendly act? What are the
steps you are going to take? I do not
want to know wl] the detajls about
defence arrangements. I am sure the
Government of India will make the
necessary efforts for defence. When
I speak about defence and streng-
thening of defence, the co-operation
of those workers and employees en-
gaged in the production of our valu-
able weapons in our defence factories
must be specially sought. Not only
the entire nation must be =alerted
against this danger, not only the en-
tire working class must be alerted
againrt this danger but, particularly,
the armed forces and the -workers
emploved in the defence industries
must be alerted and their willing co-
operation on the basis of national in-
tercets and patriotism must be
obtained. And patriotism must be
roused. What action are they going
to take? Sir, in wother * countries
there is something like united anti-
war movement, both separately and
jointly. What are we going to do in
our country for rousing consciousness
among our people acainst the arms
race for which the Reagon Adminis-
tration alone 1is responsible by its
policy?

SHRI SHIVRAJ V. PATIL: Sir,
when we sav that on our borders
and on tha Thorizon clouds of the
danger of war are looming large. We
are not trying to create anvy panie
or a sense of insecurity or scare; we
are trving to alert the people in this
country and inform the peonle in the
world that the clouds of war are
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gathering in this part of the world—
nothing more than that. We are just
keeping them informed so that men-

tally, psychologically they should be-

ready to face any eventuality, in un.
fortunately anything happens. Now,
as to the neutron bomb, we are not
in favour of crealing a bomb like this
which can destroy the human beings
keeping the other structures intaet.
1t is somethijng which cannot be ac-
cepled by the India mind, by the
Indians who have a particular kind
of philosophy of life, Ag far as the
supply of finances by other countries
is concernd, we on'y exp-ct that
nothing would be done which would
create a difficult situation in this part
of the world and we hope that every-
body will act responsibly in this
matter. As far as the question of
participation by the workers and the
citizens of this country in the efforts
to protect our interests is concerned,
I woulg like to plead before this
Housa that we all should act in a very
responsible manner. Everybody liv-
ing in this country, everv gaction of
the society, has to be responsible and
has to act in 3 manner which would
help us all to protect our interests,

SHRI M. KALYANASUNDARAM:
¢>1 do not intend to interrupt him at
thi; stage. If necessary, I am pre-
pared to meet the Minjster and dis-
cusz with him. He must sepg that the
officers do not provoke the workers
.and their interests are protected,

SEFRI SHIVRAJ V. PATIL: I am
talking in a very broad, comprehen-
sive manner., I am not confining it
to just one or two incidents here and
there, I do agree with you that all
of ug should contribute, all of us
should help each other to see that our
interests are properly protected. Ang
to do that each one of us has to be-
have in a responsible manner, each
one of us—may be the politicians, may
be the officers, may be the workers,

may be the people belonging to other :

parties the leaders also.
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SHRI KHUSHWANT SINGH
(Nominated): Mr. Deputy Chairman,
all I wish to do is to draw the atten-
tion of the Minister to the begin-
ning of tension ipn this region, which
can be traced back to the Soviet
occupation of Afghanistan Pakistan’s.
nervousness on having received mil-
liong of refugees and the incursions
that are taking place on its territory.
Subsequently came the Uniteq States
decision to curtail further the Sovjet
advahcement towards the war in
waters and towards the ojl bearing
regions, I think what we have our-
selves contributed to that situation by
not reacting to the Soviet pre-
sence in Afghanistan g positively as
we should have done. Are you, Mr.
Minister, satisfied that our Govern-
ment coulq not have done better
than abstain in the voting on a resolu.
tion ijn the United Nations? It is
quite obvious that whatever he the
extent of the arms supply to Pakistan
it cannot enable Pakistan to mainly
confront the Soviet Union at any
stage. It con onlv be used either te
put down the internal dissidence {in
the country or in military adventur-
ism against us. I would like to ask
him: Have we done enough o ver-
suade the public opinion in the Uni-
ted States, the Memberg of the Con-
gress and the Senate that the course
that they are pursuing is wrong?
I submit that we have not, as is
evident from the voting that took
place in the Foreign Affairs Com-
mijttee of the Congress, 13:13. There
is a substantial point of view in the
United States that the course their
Government i~ takine is wrong par-
ticularly with Pakistan going in for
the nuclear arms in contravention of
the Symington Agreement. Had we
done enouch public relations work,
the fate of thig resolution to send arms
to Pakistan would have been different.

Finally, Sir, have we done enough
to assuage Pakistan’s fears of India?
There have been rumours recently
in the foreign Press that we are our-
selves engaging or that we have a
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project of some kind of joint naval
manoeuvres with the fleet of the
Soviet Union. I would like the Minis-
ter to express himself on that subject,
and I hope he would contradjet that
statement that hag appeared in the
foreign Press that the Indian Navy
and the Russian Navy are planning

for some sort of a joint naval exer-
cises,

T e i

You may be right in saying that the
offer of the non-war pact is not
genuine, But there are other steps
that Pakjstan has taken.
the initiative in suggesting that we
come to some kind of a settlement
with them wbout the proportion of the
arms that the two countries should
have. Maybe we can have four times
as much ag they, but it is a matier
we cap discusg with the Pakistan
Government. We can also discuss
with them the proposals for with-
drawing our forces from the border
because it has been reported in many
papers that there has been a vast in.
crease ip the number of the border
incidents, And we have had experi-
ence that these border incidents often
escalate into more serious fighting.
Has the Government taken any note
of the proposalg that have come from
Pakistan or floated in the newspapers
on its behalf? I think it is time that
we made jt clear to Pakistan that we
did not mean any ill-will against it,
I think this should be stated more
categorically than has been done in
the past. If ever 5 confrontation
takeg place between the two countries,
it will be total annihiliation of both
of us, not only for Pakistan,

SHRI SHIVRAJ V, PATIL. Sir,
things have become very clear to us
and to the world. The suppliers of
the arms have saig that those arms
could be used againsy anybody; they
have not given any guarantee, The
receivers of the armg say that they
have no danger from the Soviet
Union. What is the meaning of this?
The meaning of this is that those
arms can be used in one direction,
that is India. If this is the position,

It has taken
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it would be, if not completely but
at leagt partially, incorrect to say
that because something has happened
in Afghanistan the arms are being
supplied to Pakistan. In the olden
days, previously, whep the arms were
supplied to Pakistan, things like that
had not happened but the armg were
supplied and they were used against
India. So, the theory that because
something has happened in Afghanis-
tan and because we have taken a
particular stand the arms are being
supplieq to, or are being acquired by,
Pakistan, does not hold good.

We have said that, ag far as the
situation in Afghanistan is concerned,
we are not in favour of occupation
of any territory by the forces of nny
other country. That is our stand. We
have not accepteq what has happened
there, and we have said that the forces
had to withdraw. But we have seen
the situation in ils totality, we have
not seen 1t partially, from only one
angle. If a situation is there in which
interference can be caused by infil-
trators, that also cannot be Jost sight
of. And we are looking at this pro-
blem from gll angles. We are saying
that in Afghanistan if there are any
forces, they should withdraw. And
we are saying that if there is any
situation which creates a dangerous
situation there, that should also dis-
appear. That is our stand.

SHRT M. KALYANASUNDARAM:
Has our Goavernmeni taken up with
the Pakistan Government that what
they are doing in Afghanistan is
wrong?

SHRI SHIVRAJ V., PATIL: Sir, we
have all the time said that if infiltra-
tion ig taking place through somebody
else’s territory, they have to bear that
respomsibility. And if the country
says that this infiliration is taking
place 'from that direction, there is a
situation in which something more
has to do be done.

Now, ag ¢ar as creating 5 sory of
public opinion in the United States is
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concerned, I think that the opinion
of the people in the United States is
not the same as the opinioy of the
people who are governing there. I
do agree that there are people in the
United States of Amercia also who
understand the situation ip this part
of the world ang who feel that the
arms should not be®gupplied to Pak-
istan. The question is whether they
are in control, whether they are in a
position to control the situation. 1
really do not clearly understand as
to what is to be done to create a
situation in which the Government
would act in a manner which will not
create difficulties for this country.
Now, as far as the people are con-
cerned, there are people—we know
that—there are Senators and there
are Congressmen also ...

SHRI M. KALYANASUNDARAM:
Let us create opinion in our country.

SHRI SHIVRAJ V. PATIL: ...who
are not for that. But I do not now
what is to be done to jmpress upon
those who are holding the reins of
Government that thig should not be
done. In fact, if we say that in the
past aggressiong were committed and
the arms were used against us by the
country to which they are giving arms
and help, well, that should be suffi-
cient, and if we say that a situation
conducive for peace hag to be created
here, they should understand that.

Now, as far as creating » sort of
public opinion in Pakistan is concern-
ed, when did we commit aggression?
Aggressiop has been committed
against us. We have not committed
any aggression Noy, there also the
situation is the same. The feelings,
the opinions of the people and the
Government may not be the same in
that country also. Also, I am sure
there are people there who do not
want this kind of a situation to deve-
lop. Now it is the responsibility of
those who are in power, of those who
are holding the reins of Government
in Pakistan: they have to behave in
a particular manner. We have been
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saying that we do not want any con-
flict between the two countries. We
have been saying that we are bound
to respect the territorial integrity and
sovereignty of Pakistan. We have
saig that we want friendship and
peace with Pakistan. It should be
more than sufficient t0 assuage the
feelings of the people living iy Pak-
istan also, .

Now, as far ag éontrol of arms is
concexned a sort of fallacious theory
is put forth. I am afraid these are
the methods, tactics used to create a
sort of screen to hide a situation that
is developing i that country. If
Pakistan is having less of territory
and less of boundary, why should
Pakistan have as much of defence
forces, or why should it have army,
navy and air force to the extent {t
has developed them today? Now the
situation in India is, the boundary is
very large, the areas are large and
we have to protect our interests in
different parts. To say that we should
have the same kind of weapons and
the same strength of army as they
have, would be fallacious.

SHRI KHUSHWANT SINGH; 1
did not say that.

SHRI SHIVRAJ V. PATIL: You
have not saig that, but there arp peo-
ple who.are saying that. You are not
saying that. What you have said is,
why not discuss this thing with them?

SHR; JASWANT SINGH: What
about joint naval exercises? That is
the crucial point—the joint naval

exercises,

SHRI SHIVRAJ V. PATIL: Now,
we have said, you have a right to
acquire arms to the extent it is neces-
sary for you to defend your territory;
but you do not have a right to acquire
arms which are really not necessary
for your purpose, The same principle
applies to us also and when assessing
ithe gituation we have to take into
account the area, the boundaries,
we have to protect, the countries
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[Shri Shiviaj V, Patil]

we have to face in different parts.

Angd if we consider this thing, then

the proposal which is coming from

Pakistan, I don't think, holds good.

Ay far as other points are concerned,
I don’t think it is necessary to
answer . . .

SERI KHUSHWANT SINGH: 1
asked a specific question, whether
there is any truth in the stories that
have appeared in the press akout ihe
proposed joint naval
the Soviet Union .

SHRI SHIVRAJ V. PATIL: Some-
times couniries do exercise in con-
junction with each other. Bup up to
this time we have not takean any
decision of this kind.

SHR] M. KALYANASUNDARAM:
Can Pakstani and US Navies conduct
joint exercises in our Ocean?

SHRI SHIVRAJ V. PATIL: I said
_ the same thing i g5 different fashion.

¥ SHRI KRISHNA CHANDRA PANT
statement of

(Uttar Pradesh): The
the honourable Minister reflectg the
concern of this House ang I think, of
the couhatry ag a whole, over the
induction of arms into this region,
specifically the sale of US arms to
Pakistan. 1 do not want to repeat

what other Memberg and the Misisier

have said about the defihite impact
this will have on worsening the secu-
rity environment of the region. The

Minister rightly stressed the policy of

peace which Mdia hag pursued. But
a weak India will invite war and,
therefore, we mus; see that India is
alert and strong, The Defence Minis-
ter said that he believes i non-
violence., In the context of the dis-
cussion that wag going on I thought
thay a Defence Minister believing in
non-violence ig g contradiction in
terms . . .

SHRI SHIVRAJ V. PATIL: The
Governmelit, I said.
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SHRI KRISHNA CHANDRA PANT:
.. and, therefore, I thought it is
necessary to emphasise this point.

In his statement he =aid that the
armg supply is substantially subsidis-
ed. This is a very important and
sigaificany statement, and the deli-
berate use of the word “substantially”
makeg it fa; more serious, What dces
“substantially” mean? What is the
Governmelt’s  information? What is
its assessment? What is it normally
in the case of similar arms supplies
to other countries? Because, the oider
of military supplies which ig general-
ly known is, I think, about g buliion
dollars; but the Government says it
is substantially subsidized. Is it only
2 billion dollarg out of the 3.2? And is
it that this is the only the source of
supply or are there other sourceg of
supply also, under the cover of this
supply arrangement? So, the country
would like to know more definitely as
to the quantum of arms which will
be flowing ito Pakistan under this
arrangement. And this parlicular
phrase “substantially  subcidised”
needg clarification.

The othey thing that I would like
to ask is a small po™t. Whep he talks
of a sophisticated air defence system, -
is he talking of airborne early warn-
ing system like the AWAICS? Is that
the implication of this phrase? I think
the country would like to know that
also, -

The third point is F-16s5 will start
arriviig presumably next year. What
ig the time and spacing for the reczipt
of ¥-16s in Pakistan? Now, we are
apparently negotiating with France for
the supply of Mirage 2000, but the
sighing ceremony, which, according to
the newspapers, was to take place
when the Prime Ministey visited Paiis,

did not take place, Is it
2 pM. bocause of some hitep  that
has taken place? Or, is it
because that there is some doubt

about the supply of Mirage 20007 If
there is no hitch, then wheh can we
expect Mirage 2000 to reach this
country? [In thig context, since there
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is bound to be a gap between the
receipt of F-16s by Pakistaly and the
Mirage in India, what will be the
time span of thig gap of vulnerability?
How do we propose to meet this
situation?

My fourth poing ig this. Any nuclear
armg inequilibrium will  further
heighten the area of conflict that
seems to have overcome this region.
What is the Government’s latest in-
formation on this poitit? When do
they exnect Pakistan to explode its
first Bomb and whether that ig likely
to coincide with this gap of vulnera-
bility, with respect to the air defences

of these two countries? - =

LG

The Mihiister said that what is hap-.

pening in our area is part of 5 global
pattern. I would submit that it is
not exactly so. In Geneva since
yesterday discussioss are takiug place
between the representatives of the
USA and the USSR uegotiating for
minimising and, if possible, for re-
moval of ‘tuclear war-heads from
Eurcope. These discussions have begun
on a good mnote by statements by
President Reagan and Mr. Brezhhev,
On the one hand in Europe there is an
active effort to see that the number
of missiles is reduced g ultimately
a nuclear-missile free Europe is
ushered in. Here in Asia in our
region, there js induction of arms by
both the super-powers leading to the
heighteniig of tension. These two
trends do not really match. I would
like 10 know whethe; the Governmant
has given thought to thig aspect of the

matter. LT

The Prime Minister had talks with
various world leaders aud various
joint communiques have beepn issued
which. condemn induction of arms in-
to this regiott. Have these joint com-
muniqueg been followed wup by any
courtry by influencing the opiniot of
the U.S. Government to desist from
this course of action? Hag this iitia-
tive resulted in any concrete action on
theiy part?
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Mr. Khushwant Singh suggested
that public option in the U.S. could
also be influenced. The hon, Minister
did not, in my view, respond ade-
quately to that suggestion. I thiak
there is scope for initiative to be
taken in this direction. There is divid-
ed opinion in the Ulited States. There
ig no reason why we should hesitate
in trying to influence that section of
the public opinioa in the TUnited
States which will bg more appreciative

of our point of view.

Lastly, there ig this question of No-
war Pact. The Minister said it is a
googly. A googly can be played by
competent batsman. The point is that
we have proposed a No-war Pact in
1949 and 1 think receatly we have
renewed our offer for that No-war
Pact. If that is so, hag there been any
response on the part of Pakistan to
that? If we have renewed the No-
war Pact , .

3

MR. DEPUTY CHAIRMAN: You
may -leave that point for the inter-
natichal  situation. The External
Affairs Minister hag already made a
statement that it will Dbe discussed
later on. -

SHR1 KRISHNA CHANDRA PANT:
Kindly bear with me. You have al-
lowed everybody to raise thjs issue.

MR. DEPUTY CHAIRMAN: The
External Affairg Minister is more
competent to answer that question,

SHRI KRISHNA CHANDRA PANT:
He ig also a very competent Minister.
I would tyot question his competence.

I would like to know whether there
hag been any response from Pakistan.
If we have renewed the 1949 No-war
Pact, in substance what is the differ-
ence between our 1949 No-war Pact
offer and the offer that Pakistah
has made?

MR. DEPUTY CHAIRMAN: Yes,
the honourable Minister. We are go-
ing to have a full debate on the inter-
national situation, Mr. Pant. That is
why I said that.
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" SHRI KRISHNA CHANDRA PANT:
Sir, ten speakers have referred to
that issue ahd you have been pleased
to listen to them glso.

MR. DEPUTY CHAIRMAN: And the
Minister has also been pleased to
Teply.

= z r

"SHRI KRISHNA CHANDRA PANT:
That ig different. I wish you listened
more carefully to what I said,

SHRI SHIVRAJ V. PATIL. Sir, It
me first of all submit that very im-
portant and pertinent questions have
been raised and I would certainly like
to put forth the view of the Govern-
ment on those points. I do agree that
a weak India may not be in the
interest of peace. So, to make this
country very strong, so strong ag to
be able to defend herself, would be
i the interest of peace in this reglon.
Ag far as the Defence Minister talk-
ing about peace is concerned, T would
say .

SHRI KRISHNA CHANDRA PANT:
Non-violence. .

" SHR; SHIVRAJ V. PATIL: ...that
the Defence Ministry, the Defence
Minister and all those who are work-
ing under her value peace, But they
do understand that they have to do
their duty also and they would cer-
tainly do their duties. ‘.

Ay far as the quantum of arms 1s
concerned, Sir, I would not like to
commetit on lhe quantum of the arms.
These are all statistics and thijg kind
of information I would not like to
put before this House and this infor-
mation is already available in the
newspapers. Now, to point out what
exactly the quahtum of armg ig which
Pakistan ig going to get, it would be
rather difficult to give all those
details But I will say this much
that Pakistan is getting arms which
wil] strengthen her Army, js getling
arms which will strengthen her Navy,
and is getting arms which will
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stretigthen her Air Force, Pakistan
i getting arms which may not be
used for defensive purposes only, but
these arms may be used for offensive
purposes also, and the arms that
Pakistan is getting are less likely to
be used in the western direction ahd
more likely to be used in the easiern
direction.

SHRI KRISHNA CHANDRA PANT:
And inside the country also.

SHRI SHIVRAJ V. PATIL. Now, as
far as the sophisticated air defence
gystem i concerned, it meang so many
things, the plectronic gsystem, radar,
and all those things.

SHRI KRISHNA CHANDRA PANT:
But I have asked a specific question.

SHRI SHIVRAJ V. PATIL. Well,
Pakistan may or may not get it. Even
without getting it, Pakistan mayv, at
the appropriate time, at th, appro-
priate moment, get it from ihe
country which is supplying her arms.

Now, as far ag the time-frame is
concerned, we feel that all these wea-
pons are going to reach Pakistan very
soon, in the very near future. Now,
supply of Mirage and the visit of our
Prime Minister to France: I must say,
Sir, that our Prime Minister had gone
to Framce to build a bridge of friend-
ship, rathey for strengthening the
pridge of friendship that we have with
France, She was more interested in
talking about the world situation, the
conditiong existfg in the world, the
conditiong in the different parts of the
world, conditions in the different
regions of the world. She talked
about the developmett of the deve-_
loping countries, the assistance that]
could be given to the developing™
couniries, the exchange of technologi-
cal and scientific knowledge ad about
all such things, She wag not interested
in talking about the Mirage deal or
any one deal or another. So, there is
w0 question of any deal having been
concluded when the Primg Minister’
wag in France.
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-far as my knowledge goes,
" not even discussed.
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SHRI KRISHNA CHANDRA PANT:
That is incidental. But hag it been

’

SHR] SHIVRAJ V. PATIL: Well, us
that was

SHRI KRISHNA CHANDRA PANT:
Hag it now been clinched? That is the
question.

SHRI SHIVRAJ V. PATIL: Well, 1
must say that we are having a lock
at it and we are certainly consider-
ing the question of acquisition of
Mirage. But tiothing is concluded. We
are in the ©process of negotiation.
Whepn will it reach? Well, it is diffi-
cult to say as to when it will reach,
because that can be said only after
the contract is concluded or after the
finality is given to the discussions,

It i3 a very pertinent point as to
how the gap of vulnerability will pe
bridged. The greatest asset with us

. is the will-power that we have. And

then, we would like to use all that is
available with us to tide over the
difficulty that may arise is thig interim
period. Our effort would be to have
al] that is necessary for protecting our
Mterests against the  sophisticated

¥ weapons also thag may be used against

us. But if we do not have things
with us, then we have fo use, in a
different manner, and using our skill
atid the technology, all we have with
us, gg ag to tide over the difficulty..
That is all I can say about thig thing.

SHRI KRISHNA CHANDRA PANT:
Why don't call F-16 as “paper tiger”?
(Interruptions),

SHRI SHIVRAJ V. PATIL. Some-
body said that we have become the
greatest salesmen of this thing, F-16.
It ig not like that. Wg have seen now
F-16 can be used, how F-16 can be
used agadast another country, for
what purpose and with what conse-
quence. It js known to wus that
Pakistan has been more responsible
for painting a real picture of F-16
ang the quality of F-16. But I am
sure, with the skill that we have
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which is the maiti instrument both of

defence or offence... (Interruptions).

SHR] JASWANT SINGH: It is a
crucial question—the gap of vulnera-
bility. 1 do not find from your answer
that we will fill that gap by will-
power re-assuring. I do not thtik I am
lacking in will-power.

SHRI SHIVRAJ V. PATIL. I have
said something more than that. Pro-
bably the second thing which I said
you did not hear.

SHRI JASWANT SINGH: Possibly.

SHRI SHIVRAJ V., PATIL: I have
said thag the instrumentg which are
with us we will use in such a skilful
manner as to tide over the difficulty.
If we do not have anything, we do
not lose heart; we use the instruments
that are with us. We will use them
in different configurations in gdifferent
manner, in g skilful manner. ..

SHRI JASWANT SINGH:; Thank
you very much.

SHRI SHIVRAJ V. PATIL: We just
do not throw our hands up in the air,
saying. Well, we cannot do anything.

SHRI JASWANT SINGH; But it is
not convincing,

SHRI SHIVRAJ V. PATIL. What
more convincing answer can 1 give?
We are confident of tiding over the
difficulty. (Interruptions) 1 have said
that we have fstruments with us.
We will use thege instruments in @
skilful manner in different configura-

tions, to bridge the gap. (Inferrup-
tions).
PROF. SOURENDRA BHATTA-

CHARJEE (West Betigal):
not. .. (Interruptions)

That may

MR. DEPUTY CHAIRMAN; You
reply to Mr. Pant Do not be xmsled
by hig observations. -

- N =7 T

SHR] SHIVRAJ V. PATIL As far
as the nuclear capacity of Pakistan is
eoncerned, the situation is really tot
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very soothing, Pakistan can have the
nuclear capability at any time. All
. that we know goes to show that that
country is trying to acquire that capa-
bility, ang is likely to acquire that
capability. Now, as far as the global
situation iy concerned, when I say
thay the global situation is not proni-
tious, I say this with full responsibi-
lity. In the few months that have
passed, things have happened in the
world which are really not helpful for
maintaining peace. @ Wa have seen
F-16 being used. We have seen aero-
planes fired at. We have seen people
talking in terms of neutron bomb,
and so on. And I am really very
apprehensive that probably the world
may be successful jn containing big
warg but may not be successful in
containing small wars., Nobody geems
to be trying to stop the wars
which are' not really big. And that
is very dangerous for the countries
which are developing, for the countries
which are trying to overcome their
difficulties.

MR, DEPUTY CHAIRMAN: You
have covered all the points.

SHRI SHIVRAJ V. PATIL: So far
as creating public opinion is concerned,
we do believe that those who think in
the right manner in gifferent parts of
the world will be successful in creat-
ing the right atmosphere; in the Gov-
ernment offices also, and the people
who are holding the responsibility also.
Now, as far as no-war pact is concern.
ed, the Simla Agreement sayg that all
the disputes will be decided by discus-
sions; it includes everything. Bui if a
country is saying that a particular kind
of territory whether it belongs to this
country or that country will not be
decided by discussions alone and it
may be decideq by any other means
also, that ig a different matter. Now,
we are for deciding the disputes by dis-
cussion. We are not for deciding any
dispute by making use of weapons,
Now this no-war pact is there in the
goil, it is there in our thinking, it is
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there in our policy, it is there in the
pacts which we have entered into. It
is not necessary to specify that this
ig a no-war pact and that ig a no-
war pact. It is a way of life with us.

e

REFERENCE TO THE REFPORTED
BOMB EXPLOSION IN GURDWARA
GURDARSHAN PRAKASH AT MEgH-
TA CHOWK, NEAR AMRITSAR
KILLING THREE PERSONS

MR. DEPUTY CHAIRMAN: Specia]
mention by Dr, Siddhu,

DR, M. M. S. SIDDHU (Uttar Pra-
desh): Mr. Deputy Chairman, Sir, I
thank you for giving me an opporiu-
nity to draw the attention of the Gov-
ernment to an explosion in Gurdarshan
Prakash Gurdwara at Mehta Chowk.
Sir, any explosion of any form in any
religious place should be condemned
whether it comes from outside or it is
from inside, whether it was planted or
it was there as part of the chain
of explosions which have takepn place
in Punjab. I leave it for the Govern-
ment, and only after investigation it
will be known what the fact is. Sir, 1
offer my heartfelt sympathies to those
who are killed. But there are a few

- points which this incident raises. One

point is, has any person the right not
to allow the police to get into that
place or ban the entry of the police for
two or three hours? The incident took
place, according to the press, at 12-30
p.m. Ang the police in Plain clothes
could reach only at 4 p.m. Then agajn
it is reported that the Superintendent
of Police, Mr, A. S. Atwal, was allow-
ed in after 6 p.m. Now, 1 would like
the Government to come forward and
tel] us, who reigng and who rules? Is
it within the power of anybody to say
that the police shoulg not reach the
site of the crime gnd during that time
the evidence be destroved? Sir, if
has been stated that the area of the
crime was not cordoned off, pending
the arrival of the bomb ang explosives
experts. FEven the bodies have not
been taken over by the police. More-



